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(e) DRDO is involved in the development of technologies/systems primarily for
Armed Forces. However, some of the weapons/systems developed for Armed Forces are
being utilized by various Government agencies, like State Police, Border Security Force
(BSF), Central Reserve Police Force (CRPF), etc.

Domestic procurement of military equipments

1749. DR. R. LAKSHMANAN: Will the Minister of DEFENCE be pleased to
state:

(a) whether any improvement has been made by Government in domestic
procurement of military equipments pursuant to its ‘Buy (Indian)’, ‘Buy and Make
(Indian)’ and ‘Make’ procedures of Capital Acquisition Policy as envisaged in Defence

Procurement Procedure (DPP) - 13;
(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF DEFENCE (SHRI MANOHAR PARRIKAR): (a) to (c) The
Defence Procurement Procedure 2013 mandates higher preference to the ‘Buy (Indian)’,
‘Buy & Make (Indian)’ and ‘Make’ categorizations in Capital Procurement. Consequently,
all cases are processed under DPP-2013 as per the above hierarchy of preference to give

the desired boost to indigenous defence industry and enhance domestic procurement.
Buildings near air force station

+1750. SHRI RAMDAS ATHAWALE: Will the Minister of DEFENCE be pleased
to state:

(a) whether Government proposes to keep such houses of villagers in their usual
states that have been built for many decades in the country especially at 100 feet distance
from the boundary of Air Force Station, Arjangarh (Aaya Nagar), Delhi; and

(b) if so, the details thereof?

THE MINISTER OF DEFENCE (SHRI MANOHAR PARRIKAR): (a) and (b)
Under Section 3 and 7 of the Works of Defence Act, 1903, restrictions have been imposed
by the Government upon the use and enjoyment of land in the vicinity of Air Force
installations/establishment as specified in Gazette Notification issued by the Government
from time to time. The restrictions notified are applicable from the date of its publication
in the Official Gazette.

TOriginal notice of the question was received in Hindi.
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Restriction on land upto 100 m from the crest of the outer parapet of Air Force Station
Arjangarh (Aaaya Nagar) has been imposed vide Gazette Notification dated 14.02.2007
and 13.01.2010 since the station area falls under two States i.e. Haryana and Delhi.

Meeting defence needs from domestic production

1751. SHRI A.U. SINGH DEO: Will the Minister of DEFENCE be pleased to

state:

(a) the percentage of defence needs being met through domestic production vis-

a-vis imports;
(b) how much of domestic production is met by private players;

(c) whether Government is making any efforts to step up local production of arms

and ammunition instead of depending on imports and the details thereof;

(d) the percentage of the defence budget that is spent on R&D and India’s position

when compared to US and China; and

(e) whether the current budget has increased or decreased allocations for R&D in
defence and if so, the details thereof?

THE MINISTER OF DEFENCE (SHRI MANOHAR PARRIKAR): (a) to (e)
There has been a thrust on indigenous manufacture of defence equipment through the
collaborative efforts of Defence Research and Development Organisation (DRDO),
Defence Public Sector Undertakings, Ordnance Factory Board and the Indian Private
Sector. The expenditure on capital acquisition in respect of direct orders placed on Indian
vendors during the period 2011-12 to 2013-14 was 53.9 per cent of the total.

Allocation of Budget to DRDO is made as a part of the annual Budget of the
Government which is approved by Parliament. There has been increase in the current
financial year in the allocation of Budget for Research and Development (R&D) to
DRDO.

Crash of Sukhoi aircraft

t1752. SHRI ISHWARLAL SHANKARLAL JAIN: Will the Minister of
DEFENCE be pleased to state:

(a) whether a Sukhoi (SU-30) aircraft of the Air Force had recently met with an

accident near Sheyur village located near Pune;

TOriginal notice of the question was received in Hindi.



